
4SS PapeT' laid MAGHA 30, 1886 (SAKA) PapeT, laid 

[Placed in LibTa",. See No. 
LT-3663/64] ; 

(ii) to lay on the Table a copy 
each of the fol1owi~ 
papers:-

(1) (a) Annual Report of the 
Heavy Electricals (India) 
Limited, Bhopal, for the 
year 1963-64, along with 
the Audited Accounts and 
the comments of the Camp ... 
troll .. r and Auditor-General 
thereon. under sub-section 
(1) of section 619 of the 
Companies Act, 1956. 

(b) Review by the Government 
on the working af above 
Company. LPlaced in Lib-

mTl/, see No. LT-3788/65]. 

(2) Report of Indan Producti-
vity Tcam on Standardiza-
tion and Variety RcduclJOn 
in Factories in USA and 
Japan. [Placed in LibTaTII, 
nee No. LT-3789/65.1 

TEA BOARD EMPLOYE~s (CONDUCT) 
(SECOND AMENDMENT) RULES, COTTON 
CONTROL (AMENDMENT) ORDER, AND 

CERTIFIED ACCOUNTS OF COlR BOA.RD 
AND AUDITED REPORT THEREON 

The Deputy MInister ID the MIDIs-
try of COlDmerce (Shrl S. V. Kama-
.w~my): I beg to lay on the Table a 
CUPy each of the folloWing papers:-

(i) Tb.., Tea Board Employe .. 
(Conduct) (Second Amend-
ment) Rules, 1964, published 
in Notification No. GSR. 1798 
dated the 19th December, 
1964, under sub-section (3) of 
section 49 of the Tea Act, 
1953. [Placed in LibTa"" .e .. 
No. LT -3790 /65.] 

(II) The Cotton control (Amend-
ment) Order, 1984, published 
in Notillcation No. S.D. 4374-
dated the 23rd December, 
II1B4, under lub-oeet.ion (8) 

of section 3 of the Essential 
Commodities Act, 1955. 
[Placed in Lilwa", .ee No. 
LT-3791/65.j , 

(iii) Certifi\!d Accounts of the Coif 
Board, Ernakulam, for the 
year 1963-64 and Audl t Report 
thereon, under sub"secLion 
(4) Of section 17 of the Coir 
Industry Act, 1953. r Pl1red 
in LibT4TI/, .... No. LT-3782/ 
65.] 

REPORT or SALT DEPARTMENT MEMO-
RANDUM AND ARTICLES OF AsSOCIATION 

or CEMENT CORPORATION or INDIA 
LTD. 

The Deputy Minister In the MiDls-
try of Industry alld SUPPly (Sbrl 
Blbudbendra Misra I : I beg to lay on 
the Table a copy each of the following 
papers:-

(i) Report of the Salt Depart-
ment for the year 1963-64 

[Placed in LibTa"" .ee No. 
LT-3793/65.] 

(ii) Memorandum and Articles of 
Association of the Oement 
Corporation af India Limited 
[Placed in LibTaTIi Be., No. 
LT-3794/65.1 ' 

ACRr.E'MENTS FOH ESTABLI81IrNC INTERIM 
ARRANGEMENTS FOR A GLOIlAL COM-
MERCIAL COMMUNICATION'S SATJ:LLITa 

SYSTEM 

The Deputy Minister In the Deput-
ment 01 CommunlcatioDs (Shrl Uhllr.-
ntil: I beg to lay on the Table • 
copy each of the Agree"""nt and the 
Special Agreement between the Gov-
ernments of India, the United S.atel 
of America, t~ United Kingdom, ete. 
for establishing interim arrangements 
for a Global Commercial Communica-
tion. Satellite Sy.tem. (Placed 'n 
LibTa'1l •• e .. No. LT-3795/65]. 

Shrl Barf ViIhDu )[am_til (Hoshan-
",bad): On a point of c1ariJIcation. 
The I:em on the Order Paper, .. read 
out by tile holl. n..p .. t,. KlniIter 


